
 

III. A copy (in English and Hindi) of the Memorandum of 
Understanding between the Government of India (Ministry of Micro, 
Small and Medium Enterprises) and the National Small Industries 
Corporation Limited (NSIC), for the year 2022-23.  

                    [Placed in Library. See No.L.T.9459-A/17/23] 
 
Reports and Accounts (2021-22) of the KMRL, Kochi, Kerala; and UPMRCL, 
Lucknow, Uttar Pradesh and related papers 
 
आवासन और शहरी कायर् मंतर्ालय मȂ राज्य मंतर्ी (Ǜी कौशल िकशोर): महोदय, मȅ कंपनी 
अिधिनयम, 2013 की धारा 394 की उप-धारा (1) (ख) के अधीन िनÇनिलिखत पतर्ȗ की एक-एक 
Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हंू:-  
 

(i) (a) Annual Report and Accounts of the Kochi Metro Rail Limited (KMRL), 
Kochi, Kerala, for the year 2021-22, together with   the Auditor's 
Report on the Accounts and the comments of the Comptroller and 
Auditor General of India thereon.     

 (b) Review by Government on the working of the above Company. 
                                            [Placed in Library. See No.L.T.8952/17/23] 

 
(ii) (a) Annual Report and Accounts of the Uttar Pradesh Metro Rail 

Corporation Limited (UPMRCL), Lucknow, Uttar Pradesh for the year 
2021-22, together with   the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon.     

 (b) Review by Government on the working of the above Company. 
          [Placed in Library. See No.L.T.8953/17/23] 

 

 
Notifications of the Ministry of Finance 
 
िवǄ मंतर्ालय मȂ राज्य मंतर्ी (Ǜी पंकज चौधरी): महोदय, मȅ िवǄ मंतर्ालय (राजÎव िवभाग) की 
िनÇनिलिखत अिधसूचनाओं तथा Ëयाख्यात्मक ज्ञापन की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) 
सभा पटल पर रखता हंू:- 

(1) Notification No. 06/2023-Central Excise dated 03.02.2023 seeking to 
amend Notification No. 18/2022-Central Excise, dated the 19th July, 2022 to 
increase the Special Additional Excise Duty on production of petroleum Crude 
and export of Aviation Turbine Fuel, under sub-section (2) of Section 38 of the 
Central Excise Act, 1944.  
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